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INTERNATIONAL MODEL UNITED NATIONS ON TRADE FOR PEACE

WORLD TRADE ORGANIZATION
ORGANISATION MONDIALE DU COMMERCE

The JSS Law College, (Autonomous), Mysore, Karnataka,
India, in association with the Institute of Legal and Policy
Research (virtual NGO), is delighted to announce

the organization of a virtual International
Model United Nations Conference
Harmonizing Trade for Peace. The

PROGRAMME OUTLINE
Date: 15th March 2024

Time: 2:00 PM to 8:00 PM (Indian Time)

conference will simulate the World Registration Fees: None (This event is free
Trade Organization (WTO) and of charge)

will focus on addressing the Last Date of Registration is 13th March 2024.
challenges and opportunities Participants: Expected from war-stricken states

of trade in conflict-affected Format: Webinar (Online)

states, recognizing its potential  patform: Webex

to contribute to peacebuilding Certificates: Digital certificates with
el A QR code verification will be awarded based

on active participation.
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